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~ At the request of the ;eained counsel for .
the applicant, list this case for orders on

27th October, 2004.-
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shri s.K.Pathak for petitioner.

Learned counsel for the petitioner states that
the order passed by the Tribunal in OA 238/04
has been implemented and therefore the CCP has
become infructuous.,

Accordingly the CCp is dismissed as infructuous.
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